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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERABAD

OA.1504/94 dt.4-3-87
Betvween

G. Narasimhaiah ' : Applicant
and

Chairman

Industrial TribuhalfI
1st Floor, Chandra Vihar
MJ Road, Hyderabad 1

2. Sub-Divnl. Officer
Telecom, Gadwal 509125

3. Telecom District Engr.

Mahabubnagar 509050 : Respondents
Counsel for the applicant ¢ C. Suryanarayana
Advocate
Counsel for the respondents t N.R. Devaraj
sSr. CGSC
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HON. MR, H. RAJENDRA PRASAD, MEMBER (ADMN.)



OA.1504/94 at.4-3-97

OUDEL -
Oral order (per Hon. Mr. Justice M.G, Chaudhari, VC )

Mr. C. Suryanarayana for the applicant. Mr. N.R.
pevaraj for the respondents.
1. The 0A has been filed against the Award dated
30-5-94 passed in ID.43/92 passed by the Industrial

Tribunal-I, Hyderabad. The applicant has also challenged
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4t~ ak~ra T+ is now held bv the Hon. Supreme Court that
this Tribunal does not exercise jurisdiction against an

Award of the Labour Court (Sh. Kishen Prasad Gupta Vs.
Controller of Printing Press and Stationery, 1996(1)scCC 69).
The learned counsel therefore seeks withdrawal of the 0A
with liberty to adopt such proceedings as the applicant

may be advised in accordance-with law. The learned
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approach Hin'ble High Court. The counsel also submits
that he will seek condonation od delay from Hon. High
Court by excluding the period of pendency of this OA in
this Tribunal. Hence, it is recorded that the 0OA has

bheen pending‘in this Tribunal from 8-12-1994 till today.

" The OA is accordingly allowed to be withdrawn with liberty

as mentioned above for want of jurisdiction in this

, o
Tribunal to enterfainil No order as to costs.
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Member (tadmn.) < vice Unaiimarf:

Dated : March 4, 97 !
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0.A.1504/904,
Te
1. The Chairman, Industri@l Tribunal-I

MJ

2. The

3 . The
4, One
5. One

6. One

Ist Fleeor, Chandra Vihar,
Road, Hyéer abad-1.

Sub Divisienal Officer, “elecem,
Gaéwal=-125.

Telecem [dstrict Engineer, Mahabubnagar=-050,
copy te Mr.C.Suryanarayana, Advocate, CAT.Hyd,
copy te Mr.N.R.Devraj, Sr.CGSC. CAT.Hyd.

Copy to D.R. (A) CATO}{YGQ
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TYFLED BY CHECHEL BY
COMPAKED 3Y ' APPROVED BY
' ' . IN THe CLJTRAL ADNINISTRATIVE TRIBUNAL

"HYLERAEAL BLiCH AT EYDERABAD

4 | | . /

THE HON'BLL MR ~JUSTICE MJG.CHAULDHARI

VICE~CHATRMAN
) ANG .

THE HON'ELE MR,H.RAJENDRA PRASAD
MEMBER{ ADMN)
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Date as \/\-. ’8-1-99'7

ORDER / HUDGMENR——

MzA.}R.A/c.A. No.
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"an¢ interim Iirectkons

' ) | Allowed, .'O b.a_ Lu..l.,@[d/la(buq,‘

Dispo ed of with dimections

Dismi sed.

Dismi sed' as withdrawn.

Pismisked for defawt.
Ordereg/Re jected. .

pvm, o No order as to cosis .
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